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(b) The demand envisages setting up of 
an agriculture college with an admission 
capacity of 60 students per year at an expen-
diture of As. 25.82 crores. 

Adverse Effect on Tourism Due to 
Cancellation of Flights In Goa 

1035. PROF. GOPALRAOMAYEKAR: 
Will the Minister of TOURISM be pleased to 
state: 

(a) whether tourism in Goa has been 
adversely affected by the cancellation of air 
flights recently, and 

(b) if so, the corrective measures taken 
or proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM (SHRIMATI USHA 
SINHA): (a) Yes, Sir. 

(b) Indian Airlines has increased the 
number of services tolfrom Goa with effect 
from 21.2.1991. 

[ 7 fans/ation] 

Enquiry Report on Death of Former 
Chief Justice of India 

1036. SHRI CHHEDI PASWAN: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Government have re-
ceived the inquiry report on the cause of 
death of the former Chief Justice of Indian in 
London; 

(b) if so, the details thereof; and 

(c) if not, the reasons for the delay? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KA· 
MAL MORARKA): (a) No, Sir. 

(b) Does not arise. 

(c) The enquiry has not yet been com-
pleted. 

National Conference of Ministers of 
Water Resources and Irrigation 

1037. SHRI CHHEDI PASWAN: Will 
the Minister of WATER RESOURCES be 
pleased to stata: 

(a) the details of the issues given prior-
Ity in the Ninth National Conference of Min-
isters of Water Resources and Irrigation; 
and 

(b) the steps being taken by the Gov-
ernment in this regard? 

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF SURFACE 
TRANSPORT (SHRI MANUBHAI KOTA-
DIA); (a) and (b). The details of some of the 
priority issues discussed at the Ninth Na-
tional Conference of Water Resources and 
irrigation Ministers of the States and Union 
Territories are National water Policy Plan-
ning of river basin development; prioritisa-
tion funding of ongoing major and medium 
irrigation projects; reapprais irrigation; de-
velopment and regulation of ground water; 
flood management; flood plain zoning; ad-
vance action for water resources develop-
ment in VII Plan. A copy of the important 
recommendations of the Conference is given 
below as statement. The important recom-
mendation have been sent to the States and 
Union Territories for initiating appropriate 
actions. 

STATEMENT 

1 . For the optimum utilisation of the 
Waters of the Basin/Sub-Basin 
through their integrated use, 
appropriate River Basin Organi-
sations should be set-up early in 
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the different basins in consulta-
tion with the States. 

2. There should be increased Plan 
allocation for the Irrigation Sec-
tor to expedite the irrigation 
works. Where large irrigation 
potential still remains to be cre-
ated the States should endeav-
our to secure atleast 20% /25% 

of the Plan allocation for their 
irrigation sector. 

3. A number of nationally important 
projects providing multi-faceted 
benefits have been in hand. On 
account of the financial con-
straints of the States, they find it 
difficult to complete them 
speedly. It is therefore, strongly 
recommended that the pro;ects 
through an appropriate institu-
tional arrangement early e.g. an 
Irrigation Finance Corporation. 

4. Detailed water balance studies 
covering drainage aspects and 
the conjunctive use of surface 
and groundwatertogethershould 
be taken up im mediately in the 
irrigation ,=ommands and special 
programmes for drainage works 
initiated during the VIII Plan. 

5. Considering the utility of the 
centrally sponsored command 
area development programme, 
it is ,,)commended that it should 
continue through the VIIJ Plan 
also as a centrally sponsored 
one. The time is not yet ripe for 
the transfer of the programme 
completely to the State Sector. 

6. The Conference stresses the 
need for carrying out detailed 
micro-level surveys for ground-
water in the IDark and Grey' 

blocks to facilitate undertaking of 
additional groundwater develop-
ment schemes in such blocks 
and to ensure uninterrupted flow 
of institutional financial assis-
tance. The States should con-
duct the micro-level surveys of 
the 'Dark and Grey' blocks dur-
ing the next two years giving first 
priority to the work in the dark 
areas. 

7. Efforts should be made to allo-
cate more funds for minor irriga-
tion works in the States' Plan 
outlays to achieve early benefits 
from the quick maturing and 
labour intensive minor irrigation 
schemes. To further strengthen 
the availability of funds for such 
projects. they should be consid-
ered for external assistance 
programmes on priority. 

8. Water saving systems using high 
technology like sprinkler and drip 
should be promoted as a cen-
tratly sponsored activity in the 
water short area.s Scientific stud-
ies and training programmes 
should be arranged in the States 
for adoption of these technolo-
gies through the effective partici-
pation of the farmers. 

9. The Conference recommends 
the continuation of the Centrally 
Sponsored schemes aimed at 
building up of the institutional 
set-ups and upgrading the tech-
nological capabilities of the 
State's groundwater and minor 
irrigation developments. The 
Conference also recommends 
taking up of new schemes for 
artificial recharge of groundwa-
ter through measures like perco-
lation tanks and river bunds-caual 
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bunds with special financial as-
sistance. 

10. Programme for manpower de-
velopment and training should 
be encouraged through organi-
sations like the Water and Land 
Management Institutes with par-
ticular attention to the need for 
transforming the traditional civil 
engineer into an effective and 
water resources and irrigation 
manager. 

Irrigation Projects of Bihar 

1038. SHRt CHHEDt PASWAN: \Vill 

the Minister of WATER RESOURCES be 
pleased to state: 

(a) the names of the major and medium 
irrigation projects of Bihar pending with the 
Union Government; 

(b) since when these are pending; and 

(c) the steps taken to accord clearance 
to these projects? 

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF SURFACE 
TRANSPORT (SHAI MANUBHAI KOTA-
DIA): (a) to (c). A statement is given below. 




